c
List of Secured Fina:

ANNEXURE-7
Name of the Corporate Debtor: MAIYAS RESTAURANTS PRIVATE LIMITED

‘ommencement of Corporate Insolvency Resolution Process: 01.06.2026
ncial Creditors (Financial creditors belonging to any class of creditors) as on 03.08.2026

SLNo.

Name of
Authorized

Name of Creditor

Date of Receipt

Principal

Interest Amount
(Rs.)

Penalty (Rs.)

Total claim filed
(Rs.)

Principal
Amount (Rs.)

Interest Amount
(Rs.)

Penalty (Rs.)

Total elaim
admitted (Rs.)

Nature of Claim

Whether related
party? (Yes/ No)

% of voting
share in CoC

Amount covered

interest

Security interest

Amount covered
by guarantee

Amount of
o

Amount of any
mutual dues,
that may be set
off

Amount of claim
rejected

Amount of claim
under

Remarks, if any

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

e
belonging to any
class of
creditors)

NIL

NIL

NIL

NIL

NIL

NIL

NIL

No claim
received for
this category

Total

NIL

NIL.

NIL

NIL

NIL

NIL

NIL

NIL

NIL

N




